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ARt 341(37).—fadsit g1 weiw arfuf=m, 1999 (1999 T 42) w1 4N 6 1 SU-4R (3) & @e () IR
T 47 SR Y& VIR b1 FANT i gU, AR ford s waggry fadef g1 yeier (9ra @ o) &t fordht safm g
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W%, 33[%1?{ —
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(i) & faf=m T TS § YohRE 1 aiE § ar] J9 S |
2, ITEE 1 H Hylew
forelt q21 yEY (IRA § 96X & el fedl =tk g fagfa o1 siaor steren frm) fafemeed, 2000
(3 W€, 2000 T AT F. B 20/2000-TET) H, ST 1 H,
(i) T Horaes “€t” ger faan s |
(ii) TSR G ‘U gl fean s |
(i) TR 9( 1) () F e wRH SR # faid” wsx “ o TwE-SidieR St fod S gr, gwa-gma
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(iv) RO 10(i) & “T9 SgE % ot | fafifie e uwed-demug | Rl st wrd wwet-demuy,
Stefer ot seh g, wwa-wmg R, faffds faan sy, o Ru” szl & foeenta forg wma |
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RESERVE BANK OF INDIA

(Foreign Exchange Department)
(CENTRAL OFFICE)
NOTIFICATION
Mumbai, the 5th March, 2013

Foreign Exchange Management (Transfer or Issue of Security by a Person Resident Outside India)
(Sixth Amendment) Regulations, 2013

G.S.R. 341(E).—In exercise of the powers conferred by clause (b) of sub-section (3) of Section 6 and Section 47
of the Foreign Exchange Management Act, 1999 (42 of 1999), the Reserve Bank of India hereby makes the following
amendments in the Foreign Exchange Management (Transfer or issue of Security by a Person Resident outside India)

Regulations, 2000 (Notification No. FEMA.20/2000-RB dated 3rd May, 2000), namely:
1. Short Title and Commencement

(1) These Regulations may be called the Foreign Exchange Management (Transfer or Issue of Security by a
Person Resident Outside India) (Sixth Amendment) Regulations, 2013.

(i1) They shall come into force from the date of publication in Official Gazette.
2. Amendment of Schedule 1

In the Foreign Exchange Management (Transfer or Issue of Security by a Person Resident outside India)
Regulations, 2000, (Notification No. FEMA 20/2000-RB dated 3rd May, 2000), in Schedule 1,

@i the existing Annex D shall be deleted.
@) the existing Annex F shall be deleted.

@) InParagraph9 (1) (B), for the words, “a report in form FC-GPR”, the words “areport in the form FC-GPR
as specified by the Reserve Bank from time to time” shall be substituted.

(iv) InParagraph 10 (i), for the words “a report in the form FC-TRS specified in Annex F to this Schedule”, the
words, “a report in the form FC-TRS, as specified by the Reserve Bank from time to time.” shall be
substituted.

(v) Sub-paragraph (ii) of Paragraph 10 shall be deleted.

[Notification No. FEMA. 266/2013-RB]
RUDRA NARAYAN KAR, Chief General Manager-in-Charge

Foot Note : The Principal Regulations were published in the Official Gazette vide Nos. G.S.R. 406 (E) dated May 8, 2000
in Part I1, Section 3, sub-section (i) and subsequently amended as under :—

G.S.R. No. 158(E) dated 02.03.2001
G.S.R. No. 175(E) dated 13.03.2001
G.S.R. No. 182(E) dated 14.03.2001
GS.R.No. 4(E)dated 02.01.2002
GS.R. No. 574(E) dated 19.08.2002
G.S.R. No.223(E) dated 18.03.2003
GS.R. No.225(E) dated 18.03.2003
G.S.R.No. 558(E) dated 22.07.2003
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G.S.R.No. 835(E) dated 23.10.2003
G.S.R.No. 899(E) dated 22.11.2003
G.S.R.No. 12(E) dated 07.01.2004
G.S.R.No. 278(E) dated 23.04.2004
G.S.R.No. 454(E) dated 16.07.2004
G.S.R.No. 625(E) dated 21.09.2004
G.S.R.No. 799(E) dated 08.12.2004
G.S.R.No.201(E) dated 01.04.2005
G.S.R.No.202(E) dated 01.04.2005
G.S.R.No. 504(E) dated 25.07.2005
G.S.R.No. 505(E) dated 25.07.2005
G.S.R.No. 513(E) dated 29.07.2005
G.S.R.No. 738(E) dated 22.12.2005
GS.R.No. 29(E) dated 19.01.2006
G.S.R.No. 413(E) dated 11.07.2006
G.S.R.No. 712(E) dated 14.11.2007
G.S.R.No. 713(E) dated 14.11.2007
G.S.R.No. 737(E) dated 29.11.2007
G.S.R.No. 575(E) dated 05.08.2008
G.S.R.No. 896(E) dated 30.12.2008
G.S.R.No. 851(E) dated 01.12.2009
GS.R.No. 341 (E) dated 21.04.2010
G.S.R.No. 606(E) dated 03.08.2012
GS.R.No. 821 (E) dated 10.11.2012
G.S.R.No. 796(E) dated 30.10.2012
G.S.R.No. 797(E) dated 30.10.2012
G.S.R.No. 945(E) dated 31.12.2012
G.S.R.No. 795(E) dated 30.10.2012
G.S.R.No. 946(E) dated 31.12.2012

G.S.R.No. dated
G.S.R.No.38(E) dated 11.01.2013
G.S.R.No. dated
G.S.R.No. dated
G.S.R.No. dated
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